U UhIAAT PRESS RELEASE

IRT RS Sh

RESERVE BANK OF INDIA

HAR faameT, v rafer, v dr.wa.amd, #ag-400001 + www.rbi.org.in/hindi

DEPARTMENT OF COMMUNICATION, Central Office, S.B.S.Marg, Mumbai-400001 Website : www.rbi.org.in
HId/Phone: 91 22 2266 0502 Haa/Fax: 91 22 22660358 5-3el email: helpdoc@rbi.org.in
April 2, 2014

RBI penalises Vyavasayik Evam Audyogik Sahakari Bank Ltd.,
Morena, Madhya Pradesh

The Reserve Bank of India has imposed a monetary penalty of Rs. 5.00 lakh
(Rupees five lakh only) on Vyavasayik Evam Audyogik Sahakari Bank Ltd., Morena,
Madhya Pradesh in exercise of powers vested in it under the provisions of Section
47A(1)(b) read with Section 46(4) of the Banking Regulation Act, 1949 (As applicable
to Co-operative Societies), for violation of section 20 of the BR Act 1949 (AACS), the
directives/instructions/guidelines of the Reserve Bank on operational instructions on
loan against WHRs and credit exposure ceiling, director related loan, donations,
Know Your Customers (KYC)/Anti Money Laundering (AML) and non compliance to
RBI inspection report.

The Reserve Bank of India had penalized the bank after issuing it a Show
Cause Notice and examining its written reply.

Ajit Prasad
Press Release : 2013-2014/1942 Assistant General Manager
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